
LOK SABHA DEBATES

LOK SABHA

Saturday, 27th September, 1958

The Lok Sabha met at  Eleven  of 
the Clock.

{Mr.  Deputy-Speaker  tn  the  Chatr]

ORAL ANSWERS TO QUESTIONS
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f*w   ̂ap̂r ŝw»nf$ 
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The Deputy Minister of Railways:
(Shri S. V, Ramaswany): (a) No; but 
about 419 mds. of wheat were dec
lared as unfit for human consumption 
by the  Medical  Officer of  Health, 
Muzaffarpur Municipality.

(b) Due to very heavy allocations 
of foodgrains recently made for  ex
peditious movement to Bihar  from 
Visakhapatnam port and the shortage 
of covered wagons there, some move
ments were permitted in open wagons 
with the concurrence of the Ministry 
of Food.

(c) The matter is under detailed 
investigation and action will be taken 
against the staff, if found responsible.

(d) Some reports have been receiv
ed from  certain other stations  of 
damage to foodgrains by wet.

(e) Adequate  precautions  were 
taken to ensure that the open wagons 
used for this purpose were covered 
with tarpaulins and properly lashed 
and that these were escorted through
out their run  With these precautions, 
normally there should have been no 
damage to the contents of the wagons.
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Shri S. V. Ramaswamy: As soon as 
the enquiry is over, we shall know 
the result.
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Mr. Depntr-SpMker; That would b« 
hypothetical.

Bhri Tangamani: May I know whe
ther Government will issue the neces
sary directions that foodgrains should 
not be transported in open wagons?

Shri S. V. Ramaswamy: It all de
pends upon the circumstances. There 
were heavy commitments and goods 
had to be moved. In July and August 
we had to  move 42,000 and  30,000 
maunds  respectively.  There  was 
shortage of covered wagons. There
fore, food grains had to be transported 
in open wagons with necessary prey'..' 
cautions.

Shri T. B. Vittel Rao: When 
grains are transported in open wagon̂ N̂* 
is it not the practice to cover thernNsî 
with tarpaulins so that water will not 
percolate inside.

Shri S. V. Ramaswamy: I have al
ready said that they were covered 
with tarpaulins. It was done with the 
concurrence of the Ministry of Food.
All precautions  were  taken.  Nor
mally, there would not be any damage.
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Shri S. V. Ramaswamy: From Vizag 
port.

Shri Bhakt Darshan: What was the 
amount of cost?

Shri S. V. Ramaswamy: 1 am sorry,
I have got figures only of quantity.

Purchase of Boats for D.V.C.

•1644. Shri Subodh Hansda:  Will
the Minister of Irrigation and Power
be pleased to state:

(a)  whether there is any provision 
for purchase of pleasure boats for 
Damodar Valley Corporation in the 
Second Five Year Plan;

(b) if  so,  the  amount  allotted 
thereto;

(c) total number of boats purchased 
up-to-date; and

(d) the amount spent to purchase 
these boats?

The Deputy Minister of Irrigation 
and Power (Shri Hathi) :(a) and (b). 
There is no specific provision in the 
D.V.C. Schemes for  the purchase of 
boats during the Second Five Year 
Plan period. A sum of Rs. 11 lakhs has, 
however, been provided for making' 
available adequate facilities at tourist 
resorts.  Expenditure on purchase of 
boats for promotion of tourist traffic 

be met out of this provision, if 
Jtîqfessary.

d̂\44. 

jk)JRs. 1,25,601.

Subodh Hansda: May I know 
whether it is a fact that the Audit 
Department has condemned the D.V.C. 
authorities for purchasing these boats 
without getting the sanction from the 
Government?  If so, has any action 
been taken in this regard?

Shri Hathi: They have not raised 
any objection to purchasing the boats 
without the sanction of the Govern
ment. D.V.C. is an autonomous body. 
There is no question of their taking 
the sanction of the Government.

Shri Subodh Hansda: May I know 
whether it is a fact that high prices 
have been paid for purchasing these 
boats and, if so, why? Is it also a fact 
that the Audit Department has object
ed to it?

Shri Hathi: The price paid is not at 
all very high.  27 boats were pur
chased and the total cost paid is about 
Rs. 09,000. That is a very reasonable 
cost.

Shri Sadhan Gupta:  The question
was whether the Audit, in fact, raised 
any objection or not about the prices; 
not whether the prices, according to 
the Government, were high or not! 
May I know whether Audit raised any 
objection to the prices paid for the 
kinds of boats they purchased?




